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(1) Statement showing final replies
of Government t0 the recommenda-
tions contained in Chapter V and the
action taken replies on the recommen-
dations made in Chapter I of the 25th
Report of the Public Accounts Com-
wittee regarding action taken by

Government on the recommendations

contained in their 220th Report (§th
Lok Sabha) on Delays in Furnishing
Action Taken Notes'.

(2 Statement showing final replies
of Government to the recommenda-
tions contained in Chapter V and the
action taken repliey on the recom-
mendations made in Chapter I on the
34th Report of the Public Acoounts
Commmittee regarding action taken by
Government on the recommendations
containeq in their 183rd Repott (5th
Lok Sabha) on New Service/Niw
Instrument of Service,
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